The User manual of Apply and Generate License/Registration:-

Note:-Apply and Generate the License/Registration provided by FoSCoS

for Central authorities and State authorities - the flow will be the same as shown
below

Step 0: Authorities can log on to this URL https://foscos.fssai.gov.in on the web browser.
Sign in using your username and password.
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Step 1: Select the Apply & Generate License/Registration in the side menu list
and click on the Apply License and Apply Registration sub-menu as per the
requirement.
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Step 2: After clicking on Apply license or Apply Registration (as per requirement),
Users need to select a state from the dropdown list. The user then needs to choose
KOB and click on Proceed Button.
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Step 3: This step is not required. Neither the screenshot is required which is shown
below, it is redundant. (Instead of this add screenshot for ‘Apply Registration’)
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Step 4(A): Fill in all the mandatory fields as shown in Form A(In
case Registration is applied)
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Form "A'
[5ee Regulation 2.1.1 and Regulation 2.1.71

Application for Registration under Food Safety and Standards Act, 2006

Applicant Details

Name of Applicant / Company *

® Individual O Partner O Propricter O Co-operative Society O Other(s)

Designation : *

Kind of Business

Central Gove. Ag: =ring Services in sstablishments and units under Central Governmant Agencies

Address of Premises where food business is located

Address of Premises where food business is located

Gurgaon

Sub-Divisian/Seation/Division humru

District

(Raitways

Apply & Generate icencefregistraion ¥

Apply Registration

Six Monthly Lab Testing Report

121212

s your Correspondancs Addrass same as Address of Pramis

Correspondence Address

R Gurgaon

Distrct/Region/zone : ¢ Sio
Reilways) T

Village: * A v Pin Gode: * 121212

Contact Details

[Note: in case the number(s) are a Private Party or comman number(s), please specify the name of the contact person as well]

- Goutam



Details of food items proposed to be manufactured or sold

{Note: Only stondardised foad products are allowed to be manufoctured as per the fist available on FoSCoS.]

Other then Manufacturer Unit

5. No. Name of the food category Action
F 01- Dairy products and 2nzlogues, excluding products of faod category 2.0 Delete
Save & Add
Food Safety Mitra Details(If Applicable)
Add
Other Details
In case of business ~ Intendad date of start : !
® pubiic O Private O Other(s) O /&
Source of Water Supaly - *
Whether any electric power is used in manufacturing of food items: O Yes® No
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Update Contact Det

FBO Request for Re-Activation
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Search Console

Audit Management

[We deciare that -
Hygiene Management

/W have read,understood and shal abide all provisions of FS3 Act,2006 and Rulss, Regulaions mada therein and orders issusd from fims to time applicable to declared faod businss.
& 2s3ure that articie: of food mentiensd in farm satisty th requirements of £S5 Act 2006, Rules and Rezulznons mads therzunder
* 1/We shall comply with the general hygiene and sanitary requirements as mentioned in the Schedule 4 of the FSS Licensing and Registration of Faod Businesses] Regulations, 2011

Offine Document Upload .

Bulk Email Module
« Expectsd Annual turnover of the food business is under Rs.12 Lacs. | will apply for License as and when annual turnover of food businesses excesds Rs. 12 Lacs

Improvement Notice | 65 hareioy Soiamny 3Frm and declare Th 31 nformTion and BaMICUISrs fUrniSNag hare By e a7 trus 3D CBTACE t3 the beSt 5y knowladge

Validate License

valid Upto.




Step 4(B): Fill in all the mandatory fields as shown in Form B(In
case License is applied)

Dashbosrd Fill Application Details
Stage 1 Processing of Registration

e —— Form "B" : Application for Licanse / Renewal of licens under Food Safety and Standards Act, 2006

Stage 3 license Inspection

& Premises Detail & Product Selection & Communication Details B Required Document T Payments

‘Stage 3 Registration Inspection

Application based Reports
Name of Company/Organization®

Food Consumer Grievance

" Address of Premises for which license is being applied
Update Contact Details

Annual Return Address * State -
FBO R st for Re-Activatios

ST ation District = o Sub.District * Select Sub-Diswict ~
Search Console Pincode *

Audit Management GST No.(If any)

Hygiene Management
PAN No.{If any)

Offline Document Upload

CIN No.{1f any)
Bulk Email Module

Improvement Notice

Adiuiation Gan

Fa i Mote: The above information will be printed on the license; make sure there is no typo mistake.Once you click on Save & Next button your information will be saved and in case you exit the system,you can

continue the submission process fram the list of incomplete applications on Home page.

Stage 1 Processing of Registration
Stage 1 & 2 Processing of License ‘
Stage3 License Inspection ‘ . . ;
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Stage 3 Registration Inspection «
Application based Reports N Application Reference No. 10220427103421522 Company Name: ghehig

_ Premises Address: hgjhkgj, Bair Majra, Chandigarh, Chandigarh, 465464
Food Consumer Grievance «
Update Contact Detals «

m Manufacturer - Vegztable ofl and procassing units Cantral Licanse More than 2 T per day
FBO Request for Re-Activation
I —— a Note: In case of Ol type as ‘Blended Edible Vegetable Oils", please select Product as ‘Blended Edible Vegetable Oil [02.1.2]

- Vegetable oil and processing units °
Other Detail
Offline Document Upload «
Bulk Email Module q ‘Whetner Unit is Equipped with an analytical laboratery? ®ves _ No

s s | oot
Penaity Module «
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Sign Up Details

Application for License / Renewal of license under Food Safety and Standards Act, 2006

d of Business License Category

Applicant Details

Applicant Name

Primary Contact Detail

Email * Mabile No. *

Belongs To * Please Sele

Secondary Contact Detail

Email Mabile No.

Belongs To

Please Seles

Login Credential

Login1d *
10220427103621522

Password * Confirm Password *

259000 &

Enter Capteha +



firm Verification Code

Verification code has been sent to Email Id sus =+ +=+3 54523333 @gmail.com.

=

Verification code has been sent to SEXXXXXXSD.

701888

User Sign Up Successfully

¥ou have registared with FOSCOS and Iogin id created Successfully. Your login id is
10220427103421922

Note: Once license generatad, the licanse number will be your login 1D



Step 5: Upload the documents, pay the fee with available modes
and apply

Upload Document(s)/Payment
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Mo file chosen

1 Phate *

Upload
2 Identity Procf * | Salect dentity Types ¥

Upload

Other Document

ﬂ SESSHBSEE R S S ME AR R e

| | No file chosen
Upload
(2.5. Proof of premise,NOC by Municipality/Panchayat,Health NOC,etc. ) i

ORazorpay OTreasury Challan

Total Amount: Rs_ 100

I declare that—

| have read,understood and shall abide all provisions of F38 Act,200€ and Rules, Regulations made thersin and orders issued from time to tims applicable to declared food business.
| assure that articles of food mentioned in form satisfy the requirements of F35 Act 2006, Rules and Regulations made thereunder.

| shall comply with the general hygiena and sanitary requiremants 2s mentionad in the Schedule 4 of the FSS |Licensing and Registration of Food Businesses) Regulations, 2011

Expected Annual turnover of the food business is under Rs 12 Lacs. | will 2pply for License a5 and when annual turnover of food businesses exceeds Rs. 12 Lacs.

| do haraby solemnly affirm and declare that all information and particulars furnishad hare by ma are true and corract to the best of my knowladgs.

Step 6: After completing the payment, a receipt will be generated with a
17-digit reference number which can be used for future reference.

? Directorate of Food and Drugs Administration ’;::f.:
(Govt. of Goa) !‘ﬁg’,"}}

-— ":" Licensing and Registration System V3.0 g’?
[ Reference No : 32001231000000771 Date : 23-01-2020

Name of C Organization :

Premises Address : qqqqaqq, North Goa, Goa-111111

Kind of Business : Dairy units

Category of License : Registration

Fee Paid : Rs 200 (2 Year(s))

Note: FSSAI does not contact applicants over telephone for License/Registration. Queries relating to License/Registration are only raised online. License

related complaints may be reported at helpdesk - 1800112100 and licensing@fssai.gov.in.
View/Print License Application
Print Cancel




